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(Agra) as 'deemed' univer-
sities under Section 3 of the 
U.G.C. Act is being examined 
in consultation with the insti-
tutions and the State Gov-
ernments concerned. 

(4) Financial provision is being 
made in the Fourth Plan for 
suitable assistance to all the 
Rural Institutes for their 
development. 

eeatral IDdlllltrlal Security Force 

ZU. Shri Maheswar Naik: 
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Shri B. I. Du: 
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Shri D. D. Purl: 
Shrlmati Bamdulari Sinha: 
Shri P. K. Deo: 
Shrl Kapur Singh: 

Will the Minister at Home Mairs 
be pleased to state: 

(a) whether Government have 
decided to "et up a Central Industrial 
Security Force on the lines of the 
Railway Protection Force; 

(b) if so, the powe"" that are going 
to be invested in the Force and the 
industries whiCh are expected to be 
brought under this Force; and 

(c) whether the jurisdiction of the 
Force will extend only to Ihe Public 
Sector Industrial Establishments? 

The Deputy Minister In the Minis-
try of Home Aftalrs (Shrl Vldya 
Charan Shukla): (a) Yes, Sir. 

(b) and (c). A Bill to provide for 
the constitution and regulation of 
the Central Industrial Security Force 
wag Introduced in the Rajya Sabha 
on 2nd August, 1966. The ;nain 
features of the scheme are: 

(a) This Force wi! be maintain-
ed primarily for the protec-
tion and security (If indus-
trial undertakings owned by 
the Central Government. 

(b) Members of the Force may 
be deputed for such duty to 
industrial undertakings at 

the request of the manage-
ment. 

(c) Officers and members of the 
Force will be authorised to 
arrest or search a person 
concerned in an offence com-
mitted in the premises of, or 
relating to, the undertaking 
and punishable with impris-
onment for a term exceeding 
six months. 
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